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gy WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 2
THE HONOURABLE SRI JUSTICE RAKESH KUMAR
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO 1.OK ADAIAT

1 MACMA/3223/2005 KANAKA SUNDAR K SUBRAHMANYAM VIZIANAGARAM
GANTA K S MALLIKARJUNA R7 R8 R9 UNSERVED,
RAO
2 MACMA/3284/2005 CHILUKURI K RATHANGA PANI KURNOOL
NARENDRA BABU REDDY
3 MACMA/3346/2005 UPENDRA RAO BHARATH REDDY ANANTAPUR
MANUKONDA JUTUR
4 MACMA/3495/2005 CHILUKURI K RATHANGA PANI KURNOOL
IA NARENDRA BABU REDDY
4/2005(MACMAMP
5498/2005)
5 MACMA/3563/2005 SRINIVASA RAO M P CHANDRAMOULI = VISAKHAPATNAM
IA 2/2017(XOB]J VUTLA
43283/2017)
IA
1/2017(MACMAMP
5229/2017)
6 MACMA/315/2006 D KODANDARAMI RAMACHANDRAREDDY CHITTOOR
IA REDDY GADI R2 UNSERVED,MP 3280
1/2017(MACMAMP /2017 RR 1, 2 NOTICE SENT
3279/2017) MP 3279/2017 RR 1, 2
IA NOTICE SENT
2/2017(MACMAMP
3280/2017)
7 MACMA/464/2006 G RAMA MOHAN MEHERCHAND NORI ANANTAPUR
REDDY
8 MACMA/477/2006 G RAMA MOHAN MEHERCHAND NORI ANANTAPUR
REDDY
9 MACMA/478/2006 G RAMA MOHAN MEHERCHAND NORI ANANTAPUR
REDDY
10 MACMA/519/2006 SRINIVASA RAO SIVALENKA KRISHNA
VUTLA RAMACHANDRA R4 UNSERVED,R1 APP RR2
PRASAD AND 3 SERVED R4 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS
11 MACMA/536/2006 N SUBBA RAO M VENKATESWARLU GUNTUR
A RAMAKRISHNA R2 R3 R4 UNSERVED,RR 1,
REDDY 3 UNSERVEDR 2, 4 APP
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VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 2-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

12

13

14

15

16

17

18

19

20
21

22

23

24

25

MACMA/574/2006
1A 2/1991(CMP
18446/1991)

1A 1/1991(CMP
18445/1991)

MACMA/664/2006

MACMA/680/2006

MACMA/823/2006
1A 1/2018

MACMA/852/2006

MACMA/878/2006

MACMA/1117/2006

MACMA/1466/2006
IA
2/2006(MACMAMP
26432/2006)

MACMA/1538/2006
MACMA/1552/2006

MACMA/1570/2006

MACMA/1571/2006
IA
1/2006(MACMAMP
3477/2006)

MACMA/1771/2006
IA
2/2016(MACMAMP
41617/2016)

IA
1/2016(MACMAMP
5438/2016)

MACMA/1787/2006
IA
2/2006(MACMAMP
4067/2006)

IA
1/2006(MACMAMP
3647/2006)

I NAGESH

SRINIVASA RAO
VUTLA

CH SUDHAKAR BABU

J JANAKIRAMI REDDY

K RATHANGA PANI
REDDY

N SUBBA RAO

P R PRASAD

CH DHANAMJAYA

O MANOHER REDDY
ARAVALA RAMA RAO

VIJAYA KUMAR
POTTURI

NARESH
BYRAPANENTI

B V KRISHNA REDDY

RAMA MOHAN RAO
KOTHA

RAVI SHANKAR
JANDHYALA
MUKKU VASUDEVUDU

NUTHALAPATI
KRISHNA MURTHY

SRINIVASA RAO
VUTLA

RAVI SHANKAR
JANDHYALA
SRINIVASA RAO
KATAKAMSETTY

CHILUKURI
NARENDRA BABU
G PURUSHOTHAM
RAO

TV S PRABHAKARA
RAO
N J SUNIL KUMAR

P PHALGUNA RAO

G RAMA GOPAL
A'MALATHI

P PHALGUNA RAO

SRINIVASA RAO
KATAKAMSETTY
N J SUNIL KUMAR

M VENKATA
NARAYANA

NARESH BYRAPANENI

G JHANSI
R CHANDRA REDDY

VIZIANAGARAM

PRAKASAM

VISAKHAPATNAM

KURNOOL

KURNOOL

GUNTUR

KRISHNA

R2 UNSERVED,RR1 AND 2

BATTA DUE WITH A

PETITION AND CORRECT

ADDRESS R3 APP
EAST GODAVARI

ANANTAPUR
SRIKAKULAM

SPS NELLORE

CHITTOOR

WEST GODAVARI

CHITTOOR
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VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 2-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

26

27

28

29

30

31

32
33

34

35

36

37
38

39

40

MACMA/1809/2006

MACMA/1821/2006

MACMA/2023/2006

MACMA/2056/2006
MACMA/679/2009

MACMA/2064/2006

MACMA/2073/2006

MACMA/2076/2006

MACMA/2127/2006
IA
1/2006(MACMAMP
5010/2006)

MACMA/2196/2006

MACMA/2206/2006

MACMA/2249/2006
IA 3/2006(XOB]
13344/2006)

IA 2/2007(XOB]
13344/2007)

MACMA/2260/2006
MACMA/2299/2006

MACMA/2310/2006

MACMA/2375/2006
IA 1/2008(XOB]
29675/2008)

A K KISHORE REDDY

A K KISHORE REDDY

MUKKU
VASUDEVUDU

SRINIVASA RAO
KATAKAMSETTY

V SUDHAKAR REDDY

N SUBBA RAO

S AV RATNAM

SRINIVASA RAO
KATAKAMSETTY

ARAVALA RAMA RAO

M SREE RAMA
MURTHY

SRINIVASA RAO
KATAKAMSETTY

ARAVALA RAMA RAO
S PRANATHI

MEDAPATI SANTOSH
REDDY

SRINIVASA RAO
KATAKAMSETTY

R VENKAT RAO

AMANCHARLA SATISH

BABU

V VEERABHADRA
CHARY

G PURUSHOTHAM
RAO

K RATHANGA PANI
REDDY

V DURGA
NAMAVARAPU
RAJESWARA RAO

V SAMBASIVA RAO
CHALAPATHI RAO N

T S RAYALU
MURALI LINCOLN

NARSI REDDY
TEEGALA

MUKKU VASUDEVUDU

MURALI LINCOLN

A MALATHI

M VENKATA RAMANA

REDDY

V RAMCHANDER
GOUD

EAST GODAVARI

R2 UNSERVED,R1 SERVED
R2 STEPS DUE TO BERING
ON RECORD THE LRS R3
APP

EAST GODAVARI

R1 R2 UNSERVED,R1
SERVED R2 STEPS DUE TO
BRING ON RECORD THE
LRS R3 APP

SRIKAKULAM

R1 R2 UNSERVED,RR1 AND
2 BATTA DUE WITH A
PETITION AND CORRECT
ADDRESS

KURNOOL

CHITTOOR

GUNTUR

R1 UNSERVED,R1 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS R2 APP

PRAKASAM
KURNOOL

SRIKAKULAM

PRAKASAM

KURNOOL

SRIKAKULAM

YSR KADAPA

R3 UNSERVED,RR1 AND 2
APP R3 BATTA DUE WITH A
PETITION AND CORRECT
ADDRESS

YSR KADAPA

R1 R3 UNSERVED,RR1 AND
3 BATTA DUE WITH A
PETITION AND CORRECT
ADDRESS R2 SERVED

KURNOOL

R3 R4 UNSERVED,R1 APP R2
SERVED RR3 AND 4 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS
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VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 2-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

41

42

43

44

45

46

47
48
49

50

MACMA/2409/2006

MACMA/2427/2006

MACMA/2461/2006

MACMA/2466/2006

MACMA/2503/2006

MACMA/2551/2006
IA
1/2006(MACMAMP
5923/2006)

MACMA/2614/2006
MACMA/2625/2006
MACMA/2653/2006

MACMA/2313/2009
MACMA/1364/2009

HANUMANTHU
MANNE

BOLLIKONDA SAMBU

PRASAD
P NARAHARI BABU

D VIJAY

P B NARASIMHA
MURTY

P NARAHARI BABU

CHALAPATHI RAO N
M SUGUNA
A RAJENDRA BABU

A MALATHI

K RATHANGA PANI
REDDY

A RAMAKRISHNA
REDDY

P PHALGUNA RAO
GANDURI
NAGESWARA RAO

J SREENIVASULU
P SATYA MANJULA

MARELLA RADHA

CHITTOOR

YSR KADAPA

ANANTAPUR

KRISHNA

VISAKHAPATNAM

ANANTAPUR

GUNTUR
SPS NELLORE

PALADUGU NARAYANA' SPS NELLORE

B NAGA SAILAKSHMI

G S PRAKASH RAO

ANANTAPUR

4/4
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HIGH COURT OF ANDHRA PRADESH
COURT NO. 3
THE HONOURABLE SRI JUSTICE C.PRAVEEN KUMAR
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

FOR REFERENCE TO LOK ADAIAT

1

10

11

CRLRC/19/2009

CRLRC/184/2009
IA 1/2009(CRLRCMP
225/2009)

CRLRC/194/2009

IA 1/2009(CRLRCMP
231/2009)

IA 2/2009(CRLRCMP
244/2009)

CRLRC/285/2009
IA 2/2009(CRLRCMP
375/2009)

CRLRC/809/2009

IA 2/2009(CRLRCMP
1113/2009)

IA 1/2009(CRLRCMP
1098/2009)

CRLRC/856/2009

CRLRC/1039/2009
IA 1/2009(CRLRCMP
1414/2009)

CRLRC/2025/2010

CRLRC/2035/2010

CRLRC/2178/2010
IA 1/2010(CRLRCMP
3255/2010)

CRLRC/2259/2010
IA 1/2010(CRLRCMP
3378/2010)

K BHEEMA RAO

O KAILASHNATH
REDDY

SYED KHADER
MASTAN

KV BHANU PRASAD

T M K CHAITANYA

G VASANTHA
RAYUDU

P N PRAVEEN KUMAR

T PRADYUMNA
KUMAR REDDY

P RAJAGOPAL RAO

Dr CHALLA
SRINIVASA REDDY

GANDURI
NAGESWARA RAO

(NATIONAL LOK ADALAT PRE-SITTING LIST)

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
CH SHANMUKHA
RAO

K SOMESWARA
KUMAR
PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
TADDI NAGESWARA
RAO

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

VIZIANAGARAM

GUNTUR

GUNTUR

KRISHNA

VISAKHAPATNAM

GUNTUR

VIZIANAGARAM

KRISHNA

WEST GODAVARI

GUNTUR

GUNTUR
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VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 3-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

CRLRC/1504/2011
[A 1/2011(CRLRCMP
2183/2011)

CRLRC/1535/2011
IA 2/2011(CRLRCMP
2234/2011)

IA 1/2011(CRLRCMP
2213/2011)

IA 3/2011(CRLRCMP
2238/2011)

CRLRC/2179/2011
IA 1/2011(CRLRCMP
3273/2011)

CRLRC/264/2012
IA 1/2012(CRLRCMP
416/2012)

CRLRC/334/2012
IA 1/2012(CRLRCMP
532/2012)

CRLRC/417/2012

CRLRC/463/2012

CRLRC/496/2012

CRLRC/523/2012

CRLRC/583/2012

CRLRC/711/2012

CRLRC/729/2012

CRLRC/781/2012
IA 2/2012(CRLRCMP
16232/2012)

CRLRC/827/2012

CRLRC/995/2012
IA 1/2012(CRLRCMP
1560/2012)

CRLRC/1114/2012

CH SHANMUKHA RAO

T D PANI KUMAR

G V S KISHORE
KUMAR

K RAMAMOHAN

MEDURI VARA
PRASADA RAO

MASTHAN NAIDU
CHERUKURI

TADDI NAGESWARA
RAO

TV SRI DEVI
VENKATESWARA RAO
GUDAPATI

CH DHANAMJAYA

DEVAKUMAR
SALIKITT

INENI VENKATA
PRASAD

SUBBA RAO BELLAM

N V ANANTHA
KRISHNA

T S N MURTHY

S SRIDHAR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR
MASTHAN NAIDU
CHERUKURI

PUBLIC
PROSECUTOR (AP)

MAHESWARA RAO
KUNCHEAM
PUBLIC
PROSECUTOR (TG)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
N HARINATH

PUBLIC
PROSECUTOR (AP)
MAHESWARA RAO
KUNCHEAM

PUBLIC
PROSECUTOR (AP)

NARASIMHA RAO
DAVULURI
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
S SUBBA REDDY

VISAKHAPATNAM

VISAKHAPATNAM

VISAKHAPATNAM

CHITTOOR

KRISHNA

ANANTAPUR

VIZIANAGARAM

EAST GODAVARI

VIZIANAGARAM

EAST GODAVARI

VIZIANAGARAM

ANANTAPUR

GUNTUR

WEST GODAVARI

EAST GODAVARI

EAST GODAVARI
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28

29

30

31

32

33

34

35

36

37

38

39

40

41

CRLRC/1270/2012
A 2/2012(CRLRCMP
1980/2012)

IA 1/2012(CRLRCMP
1972/2012)

CRLRC/1374/2012
IA 1/2012(CRLRCMP
2133/2012)

IA 2/2012(CRLRCMP
2139/2012)

CRLRC/1439/2012

CRLRC/1448/2012
IA 2/2012(CRLRCMP
2234/2012)

IA 1/2012(CRLRCMP
2211/2012)

CRLRC/1458/2012
IA 1/2012(CRLRCMP
2252/2012)

CRLRC/1479/2012
IA 1/2012(CRLRCMP
2247/2012)

IA 2/2012(CRLRCMP
2287/2012)

CRLRC/1692/2012
IA 1/2012(CRLRCMP
2595/2012)

CRLRC/1693/2012
IA 1/2012(CRLRCMP
2596/2012)

CRLRC/1801/2012
IA 2/2012(CRLRCMP
1476/2012)

CRLRC/1815/2012

CRLRC/1824/2012

CRLRC/1849/2012
IA1/2012(CRLRCMP
2806/2012)

CRLRC/1850/2012
IA 1/2012(CRLRCMP
2807/2012)

CRLRC/1957/2012
IA 1/2012(CRLRCMP
2956/2012)

TH RAMAKRUSHNOM

T NAGARJUNA REDDY

J JANAKIRAMI REDDY

A K KISHORE REDDY

N RANGA REDDY

N V ANANTHA
KRISHNA

V R REDDY KOVVURI

V R REDDY KOVVURI

TADDI NAGESWARA
RAO

P VIJAYA KIRAN

S
LAKSHMINARAYANA
REDDY

VENKAT REDDY
DONTHI REDDY

VENKAT REDDY
DONTHI REDDY

VENKATESWARLU
POSANI

P HEMACHANDRA
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
G MALQJI RAO

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
RAMAKRISHNA
PATIVADA

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
A RAJENDRA BABU

PUBLIC
PROSECUTOR (AP)
VINJAMURI RANGA
BABU

PUBLIC
PROSECUTOR (AP)
VINJAMURI RANGA
BABU

PUBLIC
PROSECUTOR (AP)

CHITTOOR

VISAKHAPATNAM

KURNOOL

EAST GODAVARI

ANANTAPUR

EAST GODAVARI

R2 UNSERVED ,MEMO

FILED USR 102704/18 dt,30-

11-2018

YSR KADAPA

YSR KADAPA

VIZIANAGARAM

GUNTUR

GUNTUR

VISAKHAPATNAM

VISAKHAPATNAM

KRISHNA
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42

43

44

45

46

47

48

49

50

51

52

53

54

55

56

57

CRLRC/2039/2012
IA 1/2012(CRLRCMP
3076/2012)

CRLRC/2093/2012
IA 1/2013(CRLRCMP
3905/2013)
CRLRC/1041/2012

CRLRC/2103/2012
IA 1/2012(CRLRCMP
3177/2012)

CRLRC/2116/2012
IA 2/2012(CRLRCMP
3195/2012)
CRLRC/2408/2012

CRLRC/2136/2012

CRLRC/2137/2012
IA 2/2012(CRLRCMP
3222/2012)

CRLRC/2140/2012

CRLRC/2168/2012
IA 1/2012(CRLRCMP
3266/2012)

CRLRC/2172/2012
IA 1/2012(CRLRCMP
3270/2012)

CRLRC/2184/2012
IA 1/2012(CRLRCMP
3289/2012)

CRLRC/2203/2012

CRLRC/2217/2012
IA 2/2012(CRLRCMP
2007/2012)

CRLRC/2252/2012
IA 1/2012(CRLRCMP
1902/2012)

CRLRC/2363/2012

CRLRC/2555/2012
IA 1/2012(CRLRCMP
3832/2012)

CRLRC/2557/2012
IA 1/2012(CRLRCMP
3834/2012)

MANGENA SREE
RAMA RAO

K SURESH REDDY

MD SALEEM

N V ANANTHA
KRISHNA

MANDA ADAM

N SRIHARI

JAYANTI S C SEKHAR

A RAVI SHANKAR

A RAVI SHANKAR

KV L NARASIMHA
RAO

MAHADEVA
KANTHRIGALA

BUTTA VIJAYA
BHASKER

JOSYULA BHASKARA
RAO

B SESIBUSHAN RAO

T D PANI KUMAR

DAMARAJU
MADHUSUDHAN
VIJAY KUMAR

PUBLIC
PROSECUTOR (AP)
P RAJKUMAR

R K CHITTA
PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR (AP)

SAI GANGADHAR
CHAMARTY
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
P NARAHARI BABU

NIMMAGADDA
SATYANARAYANA
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

ARAVALA RAMA RAO
PUBLIC
PROSECUTOR (TG)

PUBLIC
PROSECUTOR (TG)

K JYOTHI PRASAD
PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR (AP)
S SRINIVASAN
RAJAN

A S RAO
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
P RAVI SHANKER

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR

BS KARTIK PRASAD
ESR

MARELLA RADHA
PUBLIC
PROSECUTOR (AP)

EAST GODAVARI

GUNTUR

GUNTUR

KRISHNA

EAST GODAVARI

GUNTUR

VISAKHAPATNAM

HYDERABAD

HYDERABAD

WEST GODAVARI

CHITTOOR

KURNOOL

EAST GODAVARI

VISAKHAPATNAM

EAST GODAVARI

WEST GODAVARI
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58

59

60

61

62

63

64

65

66

67

68

69

70

71

72

73

CRLP/1868/2015
IA 1/2015(CRLPMP
2035/2015)

CRLP/1878/2015
IA 2/2015(CRLPMP
2045/2015)

CRLP/1965/2015
IA 2/2015(CRLPMP
2155/2015)

CRLP/1995/2015

CRLP/2018/2015
IA 1/2015(CRLPMP
2197/2015)

CRLP/2044/2015
IA 2/2015(CRLPMP
7602/2015)

CRLP/2057/2015
IA 1/2015(CRLPMP
2239/2015)

CRLP/2070/2015
IA 1/2015(CRLPMP
2251/2015)

CRLP/2099/2015
IA 1/2015(CRLPMP
2281/2015)

CRLP/2112/2015
IA 2/2015(CRLPMP
2299/2015)

CRLP/2218/2015
IA 1/2015(CRLPMP
2433/2015)

CRLP/2262/2015
IA 1/2015(CRLPMP
2475/2015)

CRLP/2752/2015
IA 1/2015(CRLPMP
2943/2015)

CRLP/2761/2015
IA 1/2015(CRLPMP
2954/2015)
CRLP/2765/2015

CRLP/2762/2015
IA 1/2015(CRLPMP
2955/2015)
CRLP/2765/2015

CRLP/2765/2015
IA 1/2015(CRLPMP
2958/2015)
CRLP/2761/2015
CRLP/2762/2015

AMBADIPUDI
SATYANARAYANA

G RAMA GOPAL

KV SUBRAHMANYA
NARUSU

PUBLIC PROSECUTOR

(AP)

S R LAW ASSOCIATES

NIMMAGADDA
SATYANARAYANA

V S R ANJANEYALU

C SUBODH

NARASIMHA RAO
DAVULURI

DASAKA MURALI
KRISHNA

R SAMEER AHMED

PRADEEP KUMAR
SRIRAMBHATLA

NIMMAGADDA
SATYANARAYANA

M S N PRASAD

M S N PRASAD

M S N PRASAD

PUBLIC
PROSECUTOR (AP)
K ARUNA

PUBLIC
PROSECUTOR (AP)
VENKATESWARA
RAO GUDAPATI

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

V S R ANJANEYALU
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

NIMMAGADDA
SATYANARAYANA
PUBLIC
PROSECUTOR (AP)

NIMMAGADDA
SATYANARAYANA
PUBLIC
PROSECUTOR (AP)

NIMMAGADDA
SATYANARAYANA
PUBLIC
PROSECUTOR (AP)

KRISHNA

VIZIANAGARAM

VISAKHAPATNAM

VIZIANAGARAM

SPS NELLORE

GUNTUR

GUNTUR

SPS NELLORE

WEST GODAVARI

WEST GODAVARI

KRISHNA

GUNTUR

KRISHNA

PRAKASAM

PRAKASAM

PRAKASAM
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74

75

76

77

78

79

80

81

82

83

84

85

86

87

88

89

CRLP/2766/2015
IA 1/2015(CRLPMP
2965/2015)

CRLP/2795/2015
IA 1/2015(CRLPMP
2994/2015)

CRLP/2808/2015
IA 1/2015(CRLPMP
3008/2015)

CRLP/2836/2015
IA 1/2015(CRLPMP
3035/2015)

CRLP/2849/2015
IA 2/2015(CRLPMP
3045/2015)

IA 3/2015(CRLPMP
3046/2015)

IA 1/2015(CRLPMP
3044/2015)

CRLP/2855/2015
IA 1/2015(CRLPMP
3053/2015)

CRLP/2868/2015
IA 1/2015(CRLPMP
3069/2015)

CRLP/2874/2015
IA 1/2015(CRLPMP
3073/2015)

CRLP/2876/2015
IA 1/2015(CRLPMP
3075/2015)

CRLP/2943/2015
IA 1/2015(CRLPMP
3129/2015)

CRLP/3015/2015
IA 2/2015(CRLPMP
3204/2015)

CRLP/3032/2015
IA 2/2015(CRLPMP
3221/2015)

CRLP/3040/2015
IA 2/2015(CRLPMP
3229/2015)

CRLP/3042/2015
IA 2/2015(CRLPMP
3231/2015)

CRLP/3048/2015

CRLP/3049/2015

M N NARASIMHA
REDDY

THOTA
RAMAKOTESWARA
RAO

V ROOPESH KUMAR
REDDY

G L NAGESWAR RAO

KRISHNA KISHORE
CHINNAM

T D PANI KUMAR

K SITA RAM

HARINATH REDDY
SOMA

K CHIDAMBARAM

J UGRANARASIMHA

P GANGA RAMI
REDDY

V BRAHMAIAH
CHOWDARY

TATA SINGAIAH
GOUD

P RAJKUMAR

R K SURI

R K SURI

V R REDDY KOVVURI YSR KADAPA

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
SREENIVASA RAO
VELIVELA

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
VEERAMREDDIGARI
PRABHAKAR REDDY

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
P V RAMANA

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
CH DHANAMJAYA

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PRAKASAM

SPS NELLORE

KRISHNA

EAST GODAVARI

SPS NELLORE

YSR KADAPA

EAST GODAVARI

KURNOOL

WEST GODAVARI

KURNOOL

KRISHNA

KRISHNA

VISAKHAPATNAM

SPS NELLORE

SPS NELLORE

6/7



VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 3-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

90

91

92

93

94

95

96

97

98

99

100

CRLP/3062/2015
IA 2/2015(CRLPMP
3249/2015)

CRLP/3065/2015
IA 2/2015(CRLPMP
3252/2015)

CRLP/3075/2015
IA 1/2015(CRLPMP
3264/2015)

CRLP/3126/2015
IA 1/2015(CRLPMP
3322/2015)

CRLP/3168/2015
IA 1/2015(CRLPMP
3366/2015)

CRLP/3174/2015

CRLP/3218/2015

CRLP/3354/2015
IA 2/2015(CRLPMP
3550/2015)

CRLP/3361/2015
IA 1/2015(CRLPMP
3580/2015)

CRLP/3417/2015
IA 1/2015(CRLPMP
3641/2015)

CRLRC/1513/2018
IA 1/2018

V NITESH

EVV S RAVI KUMAR

POLISETTY RADHA
KRISHNA

G L VRAMANA
MURTHY

V ROOPESH KUMAR
REDDY

SAI GANGADHAR

CHAMARTY

DASARISVVSV
PRASAD

TARLADA

RAJASEKHAR RAO

P NAGENDRA REDDY

P NAGENDRA REDDY

1V N RAJU

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
POLISETTY RADHA
KRISHNA

V R REDDY KOVVURI
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

KURNOOL

ANANTAPUR

WEST GODAVARI

GUNTUR

SPS NELLORE

WEST GODAVARI

WEST GODAVARI

VISAKHAPATNAM

CHITTOOR

EAST GODAVARI

WEST GODAVARI

7/7



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 4
THE HONOURABLE SRI JUSTICE A V SESHA SAI
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 WP/17963/2012 KOTI REDDY GP FOR CIVIL PRAKASAM
IA 1/2012(WPMP IDAMAKANTI SUPPLIES
23011/2012)
2 WP/4366/2014 B DEVANAND GP FOR CIVIL VISAKHAPATNAM
IA 1/2014(WPMP SUPPLIES
5398/2014)
3 WP/10639/2014 B DEVANAND GP FOR CIVIL VISAKHAPATNAM
IA 1/2014(WPMP SUPPLIES
13364/2014)
4 WP/16813/2014 K SRINIVAS GP FOR CIVIL GUNTUR
IA 1/2014(WPMP SUPPLIES
20911/2014)
5 WP/16823/2014 N RANGA REDDY GP FOR CIVIL YSR KADAPA
IA 1/2014(WVMP SUPPLIES (AP)
1914/2014) S
IA 1/2016(WPMP LAKSHMINARAYANA
242635/2016) REDDY
6 WP/17485/2014 RAGHAVAN K GP FOR CIVIL ANANTAPUR
IA 1/2014(WPMP THALAPAKA SUPPLIES (AP)
21884/2014)
7 WP/17631/2014 KOWTURU PAVAN GP FOR CIVIL KRISHNA
IA 1/2014(WPMP KUMAR SUPPLIES (AP)
22069/2014)
8 WP/17633/2014 TV V KOTESWARA GP FOR CIVIL GUNTUR
IA 1/2014(WPMP RAO SUPPLIES (AP)
22076/2014)
9 WP/17845/2014 T C D SEKHAR GP FOR CIVIL KURNOOL
IA 1/2014(WPMP SUPPLIES (AP)
22376/2014) KALAMATA R
BABU(SC AP CIVIL
SUPPL CORPN)
10 WP/17846/2014 T C D SEKHAR GP FOR CIVIL YSR KADAPA
IA 1/2014(WPMP SUPPLIES (AP)
22377/2014) KALAMATA R
BABU(SC AP CIVIL

SUPPL CORPN)




VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 4-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

WP/17993/2014
IA 1/2016(WVMP
511/2016)

WP/18529/2014
IA 1/2014(WPMP
23218/2014)

WP/18993/2014
IA 1/2014(WPMP
23808/2014)

WP/19011/2014
IA 1/2014(WPMP
23828/2014)

WP/19503/2014
IA 1/2014(WPMP
24417/2014)

WP/19744/2014
IA 1/2014(WPMP
24720/2014)

WP/19827/2014
IA 1/2014(WPMP
24835/2014)

WP/19960/2014
IA 1/2014(WPMP
25021/2014)

WP/20643/2014
IA 1/2015(WPMP
42582/2015)

WP/20755/2014
IA 1/2014(WPMP
26019/2014)

WP/22522/2014
IA 1/2014(WPMP
28242/2014)

WP/22643/2014
IA 1/2014(WPMP
28401/2014)

WP/23130/2014

WP/23300/2014
IA 1/2014(WPMP
29190/2014)

WP/23617/2014
IA 1/2014(WPMP
29581/2014)

WP/24827/2014
IA 1/2014(WPMP
31075/2014)

I GOPAL REDDY

N ANULA

VV N NARAYANA RAO

KOTI REDDY
IDAMAKANTI

KOTI REDDY
IDAMAKANTI

KOTHAPALLI RAM
MOHAN CHOWDARY

S DWARAKANATH

N RANGA REDDY

GOTATI RAM BABU

Y L SIVA KALPANA
REDDY

N ASWARTHA
NARAYANA

PULIPATI RADHIKA

K RATHANGA PANI
REDDY

VENKATESWARA RAO
GUDAPATI

D KODANDARAMI
REDDY

N RANGA REDDY

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)
KALAMATA R

BABU(SC AP CIVIL

SUPPL CORPN)

GP FOR REVENUE
(AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR HOME (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR REVENUE
(AP)

GP FOR CIVIL
SUPPLIES (AP)
B MAYUR REDDY

GP FOR CIVIL
SUPPLIES (AP)
THE ADVOCATE
GENERAL (TG)

GP FOR CIVIL
SUPPLIES (AP)

PRAKASAM

EAST GODAVARI

VISAKHAPATNAM

PRAKASAM

GUNTUR

ANANTAPUR

SPS NELLORE

ANANTAPUR

KRISHNA

CHITTOOR

YSR KADAPA

CHITTOOR

GUNTUR

VIZIANAGARAM

YSR KADAPA

YSR KADAPA

2/4



VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 4-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

WP/24844/2014
IA 6/2014(WVMP
148493/2014)

IA 2/2014(WPMP
34501/2014)

WP/24845/2014

WP/25501/2014
IA 1/2014(WPMP
31889/2014)

WP/27880/2014
IA 1/2014(WPMP
34920/2014)

WP/28106/2014
IA 1/2014(WVMP
3675/2014)

WP/28459/2014
IA 1/2014(WPMP
35628/2014)

WP/28691/2014
IA 1/2014(WPMP
35913/2014)

WP/32463/2014
IA 1/2014(WPMP
40573/2014)

WP/32482/2014
IA 1/2014(WPMP
40595/2014)

WP/32745/2014
IA 1/2014(WPMP
40946/2014)

WP/32850/2014
IA 1/2014(WPMP
41073/2014)

IA 1/2016(WVMP
3224/2016)

WP/32851/2014
IA 1/2014(WPMP
41074/2014)

IA 1/2016(WVMP
3227/2016)

WP/32852/2014
IA 1/2016(WVMP
3207/2016)

IA 1/2014(WPMP
41075/2014)

WP/33215/2014
IA 1/2014(WPMP
41538/2014)

WP/33239/2014
IA 1/2015(WVMP
871/2015)

P NAGENDRA REDDY

P NAGENDRA REDDY

K HEMALATHA

K NARSI REDDY

I GOPAL REDDY

K SRINIVAS

ARAVALA RAMA RAO

K SRINIVAS

K SRINIVAS

KASA JAGANMOHAN

REDDY

A JAGANNADHA RAO

A JAGANNADHA RAO

A JAGANNADHA RAO

KOTI REDDY
IDAMAKANTI

I GOPAL REDDY

GV S MEHAR
KUMAR

GP FOR CIVIL
SUPPLIES (AP)
KARRI MURALI
KRISHNA

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

YSR KADAPA

YSR KADAPA

SPS NELLORE

ANANTAPUR

PRAKASAM

ANANTAPUR

SRIKAKULAM

ANANTAPUR

ANANTAPUR

YSR KADAPA

VIZIANAGARAM

VIZIANAGARAM

VIZIANAGARAM

PRAKASAM

PRAKASAM

3/4



VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 4-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

42 WP/33772/2014 JJANAKIRAMI REDDY  GP FOR REVENUE YSR KADAPA
IA 1/2015(WVMP (AP)
314/2015) GP FOR CIVIL
IA 2/2014(WPMP SUPPLIES (AP)
42242/2014) P INDRA PRAKASH
IA 1/2014(WVMP
3727/2014)
43 WP/34741/2014 K RATHANGA PANI GP FOR CIVIL KURNOOL
IA 1/2014(WPMP REDDY SUPPLIES (AP)
43457/2014)
44 WP/35955/2014 K SRINIVAS GP FOR CIVIL KRISHNA
IA 1/2014(WPMP SUPPLIES (AP)
44994/2014)
45 WP/29296/2015 C SUBODH GP FOR CIVIL SPS NELLORE
IA 1/2015(WPMP SUPPLIES (AP)
37960/2015)
46 WP/36578/2015 SUDHAKARA RAO GP FOR CIVIL SPS NELLORE
IA 2/2015(WPMP AMBATI SUPPLIES (AP)
48378/2015)
IA 1/2015(WPMP
47115/2015)
WP/36594/2015
47 WP/36594/2015 SUDHAKARA RAO GP FOR CIVIL PRAKASAM
IA 2/2015(WPMP AMBATI SUPPLIES (AP)
48377/2015)
IA 1/2015(WPMP
47131/2015)
WP/36578/2015
48 WP/36774/2015 Dr CHALLA D HANUMANTHA KRISHNA
IA 1/2016(WPMP SRINIVASA REDDY RAO
107/2016) GP FOR CIVIL
IA 1/2015(WVMP SUPPLIES (AP)
4841/2015)
IA 5/2015(WVMP
236261/2015)
49 WP/38001/2015 K S MURTHY GP FOR CIVIL KURNOOL
IA 1/2016(WVMP SUPPLIES (AP)
84/2016)
IA 2/2015(WPMP
48882/2015)
50 WP/38003/2015 M/S INDUS LAW FIRM  GP FOR CIVIL CHITTOOR
IA 1/2016(WPMP SUPPLIES (AP)
2140/2016)
IA 2/2016(WPMP
2151/2016)
IA 3/2016(WPMP
30128/2016)
51 WP/38067/2015 HV R R SWAMY GP FOR CIVIL KURNOOL
IA 1/2015(WPMP SUPPLIES (AP)
48985/2015)
52 WP/38141/2015 HVRR SWAMY GP FOR CIVIL KURNOOL
IA 1/2015(WPMP SUPPLIES (AP)

49089/2015)

4/4



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 6
THE HONOURABLE SRI JUSTICE U.DURGA PRASAD RAO
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 AS/3598/2004 M VENKATA S KHADER SPS NELLORE
NARAYANA MOHIDDIN
S V MUNI REDDY
2 AS/3665/2004 KOWTURU PAVAN KRISHNA
KUMAR
3 AS/3983/2004 PINNU NAGA RAJU A VISHNU VARDHAN KURNOOL
REDDY
NARSING RAO
NANDIKONDA
4 AS/4088/2004 P JAGADISH MAHESWARA RAO  CHITTOOR
IA 1/2007(ASMP CHANDRA PRASAD KUNCHEAM
1891/2007)
5 AS/4107/2004 GIRI NIVARTHI RAO TV S PRABHAKARA EAST GODAVARI
RAO
6 AS/4540/2004 VV LN SARMA E VV S RAVI KUMAR EAST GODAVARI
TRAS/567/2008
7 AS/244/2005 RAVIKUMAR TOLETY  ANCHA KRISHNA
PANDURANGA RAO
8 AS/245/2005 GV LN MURTHY V RAGHU KRISHNA
9 AS/53/2007 P PRABHAKAR RAO G JHANSI KRISHNA
10 AS/66/2007 VL N G KMURTHY V VENKATARAMANA ANANTAPUR
IA 2/2013(ASMP
5374/2013)
11 AS/100/2007 A P VENUGOPAL JCHY KRISHNA
[A1/2014(ASMP NARASIMHAM
614/2014)
12 AS/121/2007 D RAGHAVA REDDY V RREDDY KOVVURI YSR KADAPA
13 AS/122/2007 A P VENUGOPAL JCHY KRISHNA
IA 1/2014(ASMP NARASIMHAM
2638/2014)
14 AS/123/2007 A P VENUGOPAL JCHY KRISHNA
NARASIMHAM
15 AS/127/2007 SRINIVASA RAO M VENKATA SPS NELLORE
CHAKRALA NARAYANA
16 AS/153/2007 VENKATESWARLU T ARAVIND KUMAR GUNTUR

POSANI

12



VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 6-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

17

18

19

20

21

22

23

24

25

26
27

28

29

30

AS/307/2008

AS/337/2008
IA 1/2010(ASMP
514/2010)

AS/348/2008
IA 1/2015(ASMP
2199/2015)

AS/357/2008

AS/424/2008

AS/444/2008
IA 2/1997(CMP
6354/1997)

AS/466/2008
IA 4/2008(ASMP
4745/2008)

AS/486/2008

IA 3/2008(ASMP
1589/2008)

IA 2/2008(ASMP
1183/2008)

AS/494/2008

IA 1/2009(ASMP
188/2009)

IA 3/2008(ASMP
1481/2008)

AS/500/2008
AS/533/2008

AS/544/2008

AS/559/2008
IA 1/2016(ASMP
5553/2016)

AS/765/2008

MSR
SUBRAHMANYAM

SINGAM SRINIVASA
RAO

TV SRI DEVI

M SUBBA REDDY
KOWTURU PAVAN
KUMAR

M VENKATA RAMANA
REDDY

D RAGHAVA REDDY

V R N PRASHANTH

Y SUBRAHMANYAM

G SIMHADRI

N V ANANTHA
KRISHNA
C A R SESHAGIRI RAO

R DHEERAJ SINGH

B DEVANAND

N SIVA REDDY

K SESHARAJYAM

VENKATA
RANGADAS KANURI

KATAKAM SUNEEL
BABU

G MANOHAR

POLISETTY RADHA
KRISHNA

M N NARASIMHA
REDDY

G DASARADHA RAMI
REDDY

SAI GANGADHAR
CHAMARTY

MADHAVI PRIYA
MANTENA

Dr CHALLA
SRINIVASA REDDY

CH PUSHYAM KIRAN

T M K CHAITANYA

EAST GODAVARI

GUNTUR

VISAKHAPATNAM

SPS NELLORE

KRISHNA

CHITTOOR

YSR KADAPA

CHITTOOR

KRISHNA

VIZIANAGARAM
EAST GODAVARI

GUNTUR

EAST GODAVARI

VISAKHAPATNAM

2/2



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 7

THE HONOURABLE SRI JUSTICE M.SATYANARAYANA MURTHY

To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

REFERRED TO LOK ADATAT

1

WP/23889/2015
IA 1/2015(WPMP
30968/2015)

WP/32220/2015
IA 1/2015(WPMP
41630/2015)

WP/17253/2016
IA 1/2016(WPMP
21226/2016)

WP/17690/2016
IA 2/2016(WPMP
21752/2016)

IA 1/2016(WVMP
5027/2016)

WP/36243/2016
IA 1/2016(WPMP
44653/2016)

WP/9953/2017
IA 1/2017(WPMP
12335/2017)

WP/26499/2017
IA 1/2017(WPMP
32871/2017)

WP/27136/2017
1A 1/2017(WPMP
33708/2017)

WP/36590/2017
IA 1/2017(WPMP
45450/2017)

C RAGHU

M R S SRINIVAS

VENKATESWARA RAO

GUDAPATI

S V MUNI REDDY

V S RANJANEYALU

V JAGAPATHI

MAHADEVA
KANTHRIGALA

MAHADEVA
KANTHRIGALA

G VASANTHA
RAYUDU

(NATIONAL LOK ADALAT PRE-SITTING LIST)

GP FOR REVENUE
(AP)

NIMMAGADDA
SATYANARAYANA
GP FOR HOME (AP)

TADDI NAGESWARA
RAO

GP FOR REVENUE
(AP)

GP FOR HOME (AP)

CHEREDDY
SRINIVASA REDDY
MAHADEVA
KANTHRIGALA

GP FOR HOME (AP)
S PARINEETA

K LALITHA(SC FOR
ENDOWMENTS AP)
GP FOR HOME (AP)

GP FOR HOME (AP)

S SIVA KUMARI
GP FOR HOME (AP)

GP FOR HOME (AP)

GP FOR REVENUE
(AP)

GP MUNCIPAL
ADMN AND URBAN
DEV(AP)

ANCHA
PANDURANGA RAO

CHITTOOR

WEST GODAVARI

VIZIANAGARAM

CHITTOOR

KRISHNA

CHITTOOR

CHITTOOR

YSR KADAPA

EAST GODAVARI

1/4



VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 7-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

10

11

12

13

14

15

WP/8576/2018
1A 2/2018
IA 1/2018

WP/28928/2018
IA 1/2018

WP/29231/2018
IA 1/2018

WP/35911/2018
IA 1/2018

WP/40602/2018
1A 1/2018

WP/41114/2018
IA 1/2018

V S R ANJANEYALU

MAHADEVA
KANTHRIGALA

MD SHARFUDDIN
KOTI REDDY
IDAMAKANTI

V S R ANJANEYALU

AM QURESHI

FOR REFERENCE TO 1L.OK ADATAT

16

17

18

19

20

21

22

23

24

25

26

WP/39057/2013

WP/1736/2019
IA 1/2019

WP/2614/2019
1A 1/2019

WP/2768/2019
IA 1/2019
IA 3/2019
IA 2/2019

WP/2808/2019
IA 1/2019
1A 2/2019

WP/4305/2019
1A 1/2019

WP/4377/2019
1A 1/2019

WP/4841/2019
IA 1/2019

WP/5085/2019
IA 1/2019

WP/5422/2019
1A 1/2019
IA 3/2019
IA 2/2019

WP/5734/2019
1A 1/2019

V R MACHAVARAM

MANGENA SREE
RAMA RAO

C SUBODH

RAVI CHEEMALAPATI

NIMMAGADDA
REVATHI

V RREDDY KOVVURI

MANGENA SREE
RAMA RAO

PAMARTHI
KAMESWARA RAO

BONE RAMA
SHANKAR RAO

KRISHNA RAO
MODHALAVALASA

MANCHANAPALLI
SURYANARAYANA

GP FOR HOME (AP)
V V SATISH

GP FOR HOME (AP)
GP FOR HOME (AP)
GP FOR PANCHAYAT
RAJ RURAL DEV (AP)

GP FOR HOME (AP)

SHAIK

MOHAMMAD(SC FOR

AP WEB)
GP FOR HOME (AP)

G ELISHA( SC FOR
ZPP/ MPP ANDHRA
AREA)

GP FOR MED
HEALTH AND
FAMILY WELFARE

GP FOR REVENUE
(AP)

GP FOR FISHERIES
(AP)

GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)
G RAMESH BABU

M RAVINDER
GP FOR REVENUE
(AP)

K PALLAVI
GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

T BALAJI
GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)
GP FOR HOME (AP)

VISAKHAPATNAM

CHITTOOR

R4 UNSERVED,
KURNOOL
PRAKASAM
KRISHNA

KURNOOL

GUNTUR

WEST GODAVARI

SPS NELLORE

CHITTOOR

PRAKASAM

YSR KADAPA
R5 R6 UNSERVED,

WEST GODAVARI

ANANTAPUR
R6 UNSERVED,

VIZIANAGARAM

YSR KADAPA
R2 R3 R4 UNSERVED,

PRAKASAM




VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 7-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

42

43

WP/6044/2019
1A 1/2019
1A 1/2020

WP/6614/2019
IA 1/2019
1A 2/2019

WP/6787/2019
1A 1/2019

WP/7117/2019
IA 1/2019
IA 3/2019
IA 2/2019

WP/7214/2019
1A 1/2019
1A 2/2019

WP/13972/2019
IA 1/2019

WP/14311/2019
1A 1/2019

WP/14558/2019
IA 1/2019

WP/15362/2019
1A 1/2019

WP/15580/2019
IA 1/2019

WP/15692/2019
IA 1/2019

WP/15700/2019
1A 1/2019

WP/15703/2019
1A 1/2019

WP/15867/2019
IA 1/2019

WP/15879/2019
IA 1/2019

WP/15911/2019
1A 1/2019

WP/16220/2019
1A 1/2019

A CHANDRAIH NAIDU

K SAI KRISHNA
MOHAN RAO

TV S PRABHAKARA
RAO

A S CBOSE

RAMESH VODNALA

A S CBOSE

RAMA MOHAN
PALANKI

SURESH KUMAR
REDDY KALAVA

S S BHATT

SATYANARAYANA
NIMMALA

RAMAKRISHNA
AKURATHI

J UMV PRASAD

NIMMAGADDA
REVATHI

NIMMAGADDA
REVATHI

NIMMAGADDA
REVATHI

NIMMAGADDA
REVATHI

K MUNI REDDY BALA
PRASAD

GP FOR REVENUE
(AP)
GP FOR HOME (AP)

GP FOR REVENUE
(AP)
IM AHMED

GP FOR REVENUE
(AP)

P RAJASEKHAR
GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE
(AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

ADDL ADVOCATE
GENERAL (AP)

CHITTOOR

VISAKHAPATNAM

EAST GODAVARI
R4 UNSERVED,

VISAKHAPATNAM

CHITTOOR

VISAKHAPATNAM

KURNOOL

CHITTOOR

YSR KADAPA

GUNTUR

VISAKHAPATNAM
R2 R3 R4 UNSERVED,

KURNOOL

KRISHNA

GUNTUR

GUNTUR

GUNTUR

CHITTOOR




VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 7-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

44

45

46

47

48

wt49

wt50

51

WP/16561/2019
1A 1/2019

WP/17785/2019

WP/17819/2019
1A 1/2019

WP/17933/2019
IA 1/2019

WP/18165/2019
1A 1/2019

WP/18097/2019
WP/18099/2019

WP/18097/2019
1A 1/2019

WP/18099/2019
IA 1/2019

WP/19227/2019
IA 1/2019
1A 2/2019

NIMMAGADDA
REVATHI

THADIKONDA
KOTESHWARA
PRASAD

SURESH KUMAR
REDDY KALAVA

G VENKATA REDDY

B VENKATARATNAM

B VENKATARATNAM

B VENKATARATNAM

GANDHAM SR
PRASAD

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE
(AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE
(AP)

GP FOR REVENUE
(AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE
(AP)

YSR KADAPA

KRISHNA

CHITTOOR

KURNOOL

VISAKHAPATNAM

VISAKHAPATNAM

VISAKHAPATNAM

WEST GODAVARI

4/4



Rl TR L

HIGH COURT OF ANDHRA PRADESH
COURT NO. 8
THE HONOURABLE SRI JUSTICE G. SHYAM PRASAD
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO 1.OK ADATAT

1 MACMA/770/2006 MANOHAR REDDY D KODANDARAMI CHITTOOR
MALLASANI REDDY
2 MACMA/844/2006 INENI VENKATA M JEEVAN REDDY ANANTAPUR
PRASAD
3 MACMA/1729/2006 B G UMA DEVI P HARINATH GUPTA = KRISHNA
1A 1/2006(MACMAMP RAMA MOHAN RAO
3935/2006) KOTHA
4 MACMA/1733/2006 VUPPALA BHASKAR M JEEVAN REDDY GUNTUR
1A 3/2006(MACMAMP
1483/2006)
MACMA/1748/2006 C PRAKASH REDDY KURNOOL
MACMA/1758/2006 N SUBBA RAO P BHANU PRAKASH GUNTUR
VUPPALAPATI R1 UNSERVED,R1 BATTA
SRINIVAS RAJU DUE WITH A PETITION AND
CORRECT ADDRESS R2 APP
7 MACMA/1891/2006 P PHALGUNA RAO NAGARAJU NAGURU  YSR KADAPA
J SESHAGIRI RAO
8 MACMA/1899/2006 B V KRISHNA REDDY R K SURI WEST GODAVARI
MANOHAR REDDY
MALLASANI
9 MACMA/1906/2006 MUTEVI VENKATESWARLU PRAKASAM
1A 2/2006(MACMAMP MURALIKRISHNA SANISETTY
696/2006)
10 MACMA/2434/2008 S AV RATNAM G RAMA GOPAL EAST GODAVARI
N SUBBA RAO
11 MACMA/5356/2008 K SOMA KONDA A VEERASWAMY VISAKHAPATNAM
REDDY
12 MACMA/313/2009 SRILAKSHMI GODEY SATISH EAST GODAVARI
MANDAVA
13 MACMA/314/2009 N ASHOK KUMAR P BHANU PRAKASH CHITTOOR
VUPPALAPATI
SRINIVAS RAJU
14 MACMA/334/2009 VENKATESWARA RAO  SURI BABU PUPPALA  VIZIANAGARAM
GUDAPATI KOTA SUBBA RAO
AMANCHARLA SATISH
BABU

A VEERASWAMY

13



VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 8-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

15

16

17

18

19

20

21

22

23

24

25

26

27

28
29
30
31
32
33
34

35

36

37
38

39

40

MACMA/339/2009

MACMA/343/2009
1A 1/2018

MACMA/352/2009
MACMA/866/2009

MACMA/372/2009

MACMA/409/2009

MACMA/413/2009

MACMA/414/2009

MACMA/529/2009

MACMA/572/2009

MACMA/593/2009
1A 2/2009(MACMAMP
1259/2009)

MACMA/629/2009
1A 1/2017(MACMAMP
1374/2017)

MACMA/866/2009
MACMA/352/2009

MACMA/972/2009

MACMA/975/2009

MACMA/1004/2009
MACMA/1355/2009
MACMA/1358/2009
MACMA/1808/2009
MACMA/2012/2009

MACMA/2320/2009
1A 1/2008(MACMAMP
8571/2008)

1A 1/2009(MACMAMP
3230/2009)

MACMA/2322/2009
MACMA/2336/2009

MACMA/2363/2009
MACMA/2423/2009

MACMA/2430/2009

MACMA/2443/2009

VENKATESWARA RAO
GUDAPATI

V VEERABHADRA
CHARY

N SIVA REDDY

V VEERABHADRA
CHARY

MUTEVI
MURALIKRISHNA

MUTEVI
MURALIKRISHNA

MUTEVI
MURALIKRISHNA

VUPPALAPATI
SRINIVAS RAJU

KIRAN KUMAR
BALIGAMSETTI

A RAJENDRA BABU

VENKATESWARLU
POTHAPRAGADA

V VEERABHADRA
CHARY

YALLABANDI
RAMATIRTHA

JONNA RAMANI

G V.S MEHAR KUMAR
S'N PADMINI
MANIMMA MEDIDA

R VENKAT RAO

KV CHALAPATHI RAO

VENKATESWARLU
PALADUGU

S AV RATNAM

G VISHWESHWAR
REDDY

T S RAYALU

NARESH
BYRAPANENI

VENKATESWARLU
PALADUGU

MANIMMA MEDIDA

KOTA SUBBA RAO
T S RAYALU

AMANCHARLA SATISH

BABU
A VEERASWAMY

P GOPALA KRISHNA
JAYANTI S C SEKHAR

V VEERABHADRA
CHARY
JONNA RAMANI

K ANANDA RAO

M S R CHANDRA
MURTHY

M S R CHANDRA
MURTHY

M S R CHANDRA
MURTHY

V NARAYANA REDDY
RAVI KUMAR TOLETY

S AV RATNAM
K KISHOR KUMAR
REDDY

G RAMA GOPAL
G SUNDARESAN

N SIVA REDDY

NARASIMHA RAO
GUDISEVA

J UGRANARASIMHA

S SRINIVASA RAO
N V'V S BHAVANI

R VENKAT RAO

K RATHANGA PANI
REDDY

KOTI REDDY
IDAMAKANTI

P NARASIMHULU

A P VENUGOPAL

S V MUNI REDDY
M/S INDUS LAW FIRM

MAHESWARA RAO
KUNCHEAM

VIZIANAGARAM

VISAKHAPATNAM

EAST GODAVARI

PRAKASAM

SPS NELLORE

SPS NELLORE

SPS NELLORE

SPS'NELLORE

KRISHNA

GUNTUR

VISAKHAPATNAM

EAST GODAVARI

KRISHNA

CHITTOOR
GUNTUR
KURNOOL

WEST GODAVARI
PRAKASAM
KURNOOL

YSR KADAPA

PRAKASAM

ANANTAPUR

VISAKHAPATNAM
KRISHNA

CHITTOOR

ANANTAPUR

2/3



VAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 8-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVAT

41

42

43

44

45
46

47
438

49

50

51

52

53

54

55
56
57

58
59

60

61
62

63

MACMA/2535/2009

MACMA/2583/2009

MACMA/2657/2009
IA 1/2009(MACMAMP
3587/2009)

MACMA/2885/2009

MACMA/2928/2009
MACMA/2977/2009

MACMA/3005/2009
MACMA/3015/2009

MACMA/3039/2009

MACMA/3054/2009

MACMA/3069/2009

MACMA/3079/2009

MACMA/3081/2009

MACMA/3121/2009

MACMA/3133/2009
MACMA/3134/2009
MACMA/62/2010

MACMA/64/2010

MACMA/753/2010
1A 1/2010(MACMAMP
2211/2010)

MACMA/1889/2010

MACMA/55/2013

MACMA/496/2013

1A 2/2007(MACMAMP
3549/2007)

1A 1/2007(MACMAMP
3427/2007)

P PHALGUNA RAO

S AV RATNAM

HARINATH REDDY
SOMA

SURI BABU PUPPALA

V NITESH
A JAYANTHI

U RAMANJANEYULU

B PARAMESEWARA
RAO

ANAND BABU
DRONANDULA

CHALAKANI VENKAT
YADAV

KIRAN KUMAR
BALIGAMSETTI

ARAVALA RAMA RAO

KIRAN KUMAR
BALIGAMSETTI

I GOPAL REDDY

P SRI RAMA MURTHY

M VENKATA
NARAYANA

G VENKATA REDDY
K ANANDA RAO

B PARAMESEWARA
RAO

Y V RAVI PRASAD
S AV RATNAM

MACMA/29870/2013/(Filing B V KRISHNA REDDY

No.)
1A 4/2014(MACMAMP
32953/2014)

A JAYA SANKARA
REDDY

GODEY SATISH

KURNOOL

EAST GODAVARI

RAMACHANDRAREDDY EAST GODAVARI

GADI
N RAMA KRISHNA

CHANDRA SEKHAR
ILAPAKURTI

VENKATESWARA RAO
GUDAPATI

JJANAKIRAMI REDDY

S AGASTYA SHARMA
R VENKAT RAO

WV S RAJESWARI

SRINIVASA RAO
VUTLA

T SUDHAKAR
AV K S PRASAD

N S BHASKARA RAO
J KURMA RAO

SRINIVASA RAO
VUTLA

T SUDHAKAR
AV K S PRASAD

SRAVAN KUMAR
MANNAVA
T RAMULU

G VISHWESHWAR
REDDY
KANAKA SUNDAR
GANTA

S N PADMINI

V SAMBASIVA RAO
P PHALGUNA RAO

A B LALITHA

GAYATHRI

B DEVANAND
S N PADMINI

P ROY REDDY

A JAYANTHI

EAST GODAVARI

SPS NELLORE
VIZIANAGARAM

KURNOOL
GUNTUR

GUNTUR

CHITTOOR

EAST GODAVARI

SRIKAKULAM

EAST GODAVARI

PRAKASAM

VIZIANAGARAM
VIZIANAGARAM
SPS NELLORE

VISAKHAPATNAM
PRAKASAM

GUNTUR

WEST GODAVARI
WEST GODAVARI

WEST GODAVARI

3/3



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 11
THE HONOURABLE SRI JUSTICE D.V.S.S.SOMAYAJULU
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

FOR REFERENCE TO LOK ADAIAT

1
2

10

11

12

13
14

15
16

MACMA/2544/2005
MACMA/3637/2005

MACMA/3647/2005
MACMA/304/2006
MACMA/309/2006

MACMA/339/2006

MACMA/620/2006
IA
1/2015(MACMAMP
1625/2015)

MACMA/643/2006

MACMA/656/2006
MACMA/657/2006

MACMA/1138/2006
MACMA/1351/2006

MACMA/1551/2006

MACMA/1558/2006
IA
1/2006(MACMAMP
3431/2006)

MACMA/1796/2006

MACMA/1823/2006
IA
2/2006(MACMAMP
4178/2006)

(NATIONAL LOK ADALAT PRE-SITTING LIST)

CH SHANMUKHA RAO B G UMA DEVI

SRINIVASA RAO
KURAPATI

KL N RAO
P VINAYAKA SWAMY

M/S INDUS LAW FIRM

WV S RAJESWARI

M KRISHNA REDDY

SIVALENKA
RAMACHANDRA
PRASAD

B S REDDY

CHILAMKURI
HANUMANTHA
RAYUDU

ARAVALA RAMA RAO
S VRAMANA

RAJENDRA BUSSA

M VENKATA
NARAYANA

K SURESH REDDY
P VINAYAKA SWAMY

C V RAJEEVA REDDY
G S PRAKASH RAO

SRINIVASA RAO
VUTLA
P NAGENDRA REDDY

SRINIVASA RAO
VUTLA
N MOHAN KRISHNA

S V MUNI REDDY

TENNETI PRABHU
DASU

C PRAKASH
REDDY(SC FOR
APSRTC)

VISAKHAPATNAM
SRIKAKULAM

VISAKHAPATNAM
KURNOOL
CHITTOOR

YSR KADAPA

GUNTUR

KRISHNA

KURNOOL
KURNOOL

CHITTOOR

WEST GODAVARI

CHITTOOR
SPS NELLORE

KRISHNA
YSR KADAPA

1/4



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 11-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

17

18

19

20

21

22

23

24

25
26

27

28

29

30

MACMA/1826/2006

MACMA/1879/2006
IA
1/2006(MACMAMP
4325/2006)

MACMA/1922/2006
IA
1/2008(MACMAMP
27541/2008)

IA
1/2006(MACMAMP
845/2006)

MACMA/1930/2006
IA
1/2006(MACMAMP
457/2006)

MACMA/1993/2006

MACMA/1998/2006
IA
1/2006(MACMAMP
4625/2006)

MACMA/2098/2006

MACMA/2463/2006
IA
2/2004(MACMAMP
19895/2004)

IA
2/2006(MACMAMP
5896/2006)

MACMA/2479/2006
MACMA/2506/2006

MACMA/2738/2006

MACMA/2760/2006
IA
1/2006(MACMAMP
6564/2006)

MACMA/2775/2006

MACMA/2776/2006

ARAVALA RAMA RAO

N SUBBA RAO

B PARAMESEWARA
RAO

D KODANDARAMI
REDDY

P VINAYAKA SWAMY

V SUDHAKAR REDDY

JOSYULA BHASKARA
RAO

T NAGARJUNA REDDY

B V KRISHNA REDDY

GP FOR ARBITRATION

NARASIMHA RAO
DAVULURI

JAYANTI S C SEKHAR

D KODANDARAMI
REDDY

D KODANDARAMI
REDDY

KAMBHAM
MADHAVA REDDY
ARUN KUMAR
LATHKER(SC FOR
APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

MAHESWARA RAO
KUNCHEAM

B G UMA DEVI

JAYANTI S C SEKHAR

K A NARASIMHAM

K SATYANARAYAN
MURTHY(SC FOR
APSRTC)

ARUN KUMAR
LATHKER(SC FOR
APSRTC)

SRIKAKULAM

GUNTUR

GUNTUR

YSR KADAPA

ANANTAPUR

CHITTOOR

EAST GODAVARI

R1 BATTA DUE WITH A
PETITIONER AND CORRECT
ADDRESS R2 APP

CHITTOOR

WEST GODAVARI
VISAKHAPATNAM

EAST GODAVARI

VIZIANAGARAM

YSR KADAPA

YSR KADAPA

2/4



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 11-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

31

32
33

34

35

36

37
38

39
40
41
42

43
44

45

46
47

48

49
50

MACMA/2810/2006
IA
1/2007(MACMAMP
1431/2007)

MACMA/1391/2007
MACMA/1748/2007

MACMA/2070/2007
IA 1/2001(CMP
18588/2001)

IA 1/1998(CMP
20521/1998)

MACMA/2091/2007
IA
1/2007(MACMAMP
5141/2007)

MACMA/2124/2007

MACMA/2140/2007

MACMA/2889/2007
IA
1/2007(MACMAMP
7115/2007)

MACMA/3002/2007
MACMA/1318/2008
MACMA/1469/2008
MACMA/1673/2008

MACMA/1712/2008
MACMA/1714/2008

MACMA/1720/2008

MACMA/1724/2008
MACMA/1725/2008

MACMA/1726/2008
IA
1/2010(MACMAMP
4545/2010)

IA
2/2010(MACMAMP
4546/2010)

MACMA/1734/2008
MACMA/1743/2008

P VINAYAKA SWAMY

B G UMA DEVI

G DASARADHA RAMI
REDDY

ARAVAILA RAMA RAO

N SUBBA RAO

D
GOVERDHANACHARY

WV S RAJESWARI

SURESH KUMAR
REDDY KALAVA

N SUBBA RAO
B G RAVINDER REDDY
RAVI KUMAR TOLETY

DANDA RADHIKA (SC
FOR APSRTC)

A RAJENDRA BABU
A RAJENDRA BABU

A RAJENDRA BABU

K CHIDAMBARAM
A RAJENDRA BABU

R MANMADHA REDDY

WV S RAJESWARI
A RAJENDRA BABU

A CHANDRAIH
NAIDU

N SIVA REDDY
WV S RAJESWARI

ARUN KUMAR
LATHKER(SC FOR
APSRTC)

Y V SWAMY

L J VEERA REDDY

P DURGA PRASAD

P NAGENDRA REDDY

C PRAKASH
REDDY(SC FOR
APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

S VRAMANA

C PRAKASH
REDDY(SC FOR
APSRTC)

V R AVULA

C PRAKASH
REDDY(SC FOR
APSRTC)

CHITTOOR

EAST GODAVARI
CHITTOOR

SRIKAKULAM

GUNTUR

VISAKHAPATNAM

YSR KADAPA
CHITTOOR

GUNTUR
KRISHNA
KRISHNA
PRAKASAM

GUNTUR
GUNTUR

GUNTUR

WEST GODAVARI
GUNTUR

KRISHNA

KURNOOL
GUNTUR

3/4



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 11-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

51

52

53

54

55

MACMA/1752/2008

MACMA/1770/2008

MACMA/3242/2009
IA
1/2017(MACMAMP
5486/2017)

IA
2/2017(MACMAMP
5487/2017)

MACMA/645/2011

MACMA/652/2011
IA
1/2009(MACMAMP
5229/2009)

A RAJENDRA BABU

A RAJENDRA BABU

KALLAKURI
SRINIVASARAO

SURESH KUMAR
REDDY KALAVA

SURESH KUMAR
REDDY KALAVA

C PRAKASH
REDDY(SC FOR
APSRTC)

R MANMADHA
REDDY

V SIVAPRASAD
REDDY

WV S RAJESWARI

GUNTUR

GUNTUR

SPS NELLORE
R2 R3 R4 UNSERVED,RR 1
TO 4 APP

CHITTOOR

CHITTOOR

4/4



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 13
THE HONOURABLE SRI JUSTICE M.GANGA RAO
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 MACMA/2323/2006 NARSI REDDY NUTHALAPATI KURNOOL
TEEGALA KRISHNA MURTHY R2 UNSERVED,R1 APP R2
BATTA DUE WITH A
PETITION AND CORRECT
ADDRESS
2 MACMA/2324/2006 NARSI REDDY NUTHALAPATI KURNOOL
MACMA/2323/2006 TEEGALA KRISHNA'MURTHY
3 MACMA/1575/2007 B DEVANAND T S'N MURTHY EAST GODAVARI
IA
1/2007(MACMAMP
3879/2007)
4 MACMA/1662/2007 A JAYANTHI KV L JAYASIMHA EAST GODAVARI
IA 1/1999(CMP M LAKSHMANA
7157/1999) SARMA
MACMA/9/2008 N RAVI PRASAD KOTA SUBBA RAO PRAKASAM
MACMA/12/2008 K RATHANGA PANI C PRAKASH REDDY YSR KADAPA
REDDY
7 MACMA/62/2008 NARESH S SUBBA REDDY WEST GODAVARI
BYRAPANENI
8 MACMA/73/2008 O UDAYA KUMAR KOTA SUBBA RAO CHITTOOR
9 MACMA/87/2008 S V MUNI REDDY KOTA SUBBA RAO CHITTOOR
10 MACMA/212/2008 A JAYANTHI B V KRISHNA REDDY WEST GODAVARI
11 MACMA/490/2008 MAHESWARA RAO V AJAYAKUMAR ANANTAPUR
KUNCHEAM
12 MACMA/527/2008 MAHESWARA RAO G S PRAKASH RAO  ANANTAPUR
KUNCHEAM
13 MACMA/1186/2008 B DEVANAND VENKAT REDDY YSR KADAPA
KODUMURY
14 MACMA/1238/2008 KAMBHAMPATI G HARAGOPAL WEST GODAVARI
RAMESH BABU T RAMULU
15 MACMA/1458/2008 SRIMAN J UM V PRASAD KURNOOL
16 MACMA/1556/2008 I MAAMU VANI CHALAKANI VENKAT CHITTOOR
YADAV
17 MACMA/1645/2008 B DEVANAND T C KRISHNAN CHITTOOR

13



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 13-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

18

19

20
21
22
23
24

25

26
27

28

29

30

31
32

33

34
35
36

37

38

39

MACMA/1690/2008

MACMA/1706/2008

MACMA/1738/2008
MACMA/1753/2008
MACMA/1761/2008
MACMA/1785/2008

MACMA/1800/2008
IA
2/2008(MACMAMP
7467/2008)

MACMA/1809/2008

MACMA/1945/2008

MACMA/1982/2008
IA
3/2008(MACMAMP
4146/2008)

MACMA/2040/2008

MACMA/2212/2008

MACMA/2338/2008

MACMA/2343/2008

MACMA/2375/2008
IA
1/2008(MACMAMP
5059/2008)

MACMA/2406/2008

MACMA/2582/2008
MACMA/2617/2008
MACMA/2641/2008

MACMA/2649/2008
IA
1/2009(MACMAMP
2422/2009)

MACMA/2806/2008
IA
2/2006(MACMAMP
1461/2006)

IA
1/2006(MACMAMP
1344/2006)

MACMA/2837/2008
IA
1/2008(MACMAMP
5897/2008)

G S PRAKASH RAO

T RAMULU

B DEVANAND

B VENKATARATNAM

L J VEERA REDDY
N SIVA REDDY
I MAAMU VANI

AMANCHARLA
SATISH BABU

J SREENIVASA RAO
NASARATAH GOLLA

N SUBBA RAO

B PARAMESEWARA
RAO

NARESH
BYRAPANENI

T S RAYALU

REDDY VENKATA
RAMANA

I MAAMU VANI

N-RAVI PRASAD
G HARAGOPAL

A JAYA SANKARA
REDDY

A JAYANTHI

NARESH
BYRAPANENI

P GANGA RAMI
REDDY

D KODANDARAMI
REDDY

KADASANI

SUDERSHAN REDDY

N GANGADHAR
G S PRAKASH RAO
A JAYANTHI

J SESHAGIRI RAO
M N NARASIMHA
REDDY

N RAVI PRASAD

B DEVANAND
SRINIVAS MANTHA

T RAMULU
C PRAKASH REDDY

A JAYANTHI

VENKATESWARA
RAO GUDAPATI

A JAYANTHI
B DEVANAND

CHALAKANI VENKAT

YADAV

A RAJENDRA BABU
KALPANA EKBOTE

N SUBBA RAO

A JAYANTHI
P N ARUN KUMAR

YSR KADAPA

YSR KADAPA

KURNOOL
KURNOOL

YSR KADAPA
EAST GODAVARI
YSR KADAPA

PRAKASAM

WEST GODAVARI
KURNOOL

GUNTUR

GUNTUR

VIZIANAGARAM

GUNTUR
VISAKHAPATNAM

CHITTOOR

PRAKASAM
GUNTUR
KURNOOL

GUNTUR

YSR KADAPA

KURNOOL




AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 13-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

40

41

42

43

44
45

46
47
48

49

50

51

52

MACMA/2853/2008
IA
1/2008(MACMAMP
13/2008)

MACMA/2864/2008
IA
1/2008(MACMAMP
5901/2008)

IA
1/2007(MACMAMP
5907/2007)

MACMA/2944/2008

MACMA/2947/2008

MACMA/2950/2008

MACMA/2983/2008
IA
1/2009(MACMAMP
109/2009)

MACMA/3070/2008
MACMA/3073/2008
MACMA/3075/2008

MACMA/3079/2008

MACMA/3082/2008
IA 1/2004(CMP
9957/2004)

MACMA/3129/2008

MACMA/3492/2008

INENI VENKATA
PRASAD

N SUBBA RAO

B PARAMESEWARA
RAO

A JAYA SANKARA
REDDY

C PRAKASH REDDY
KOTA SUBBA RAO

KOTA SUBBA RAO

B SIVA KESAVA
REDDY

G VASANTHA
RAYUDU

RAMA RAO GHANTA

B PARAMESEWARA
RAO

N SIVA REDDY

G VASANTHA
RAYUDU

B DEVANAND

B DEVANAND

T RAMULU

P VENGALA REDDY
P GOVIND REDDY

B DEVANAND
K VENKATESH

P HARINATH GUPTA
N MOHAN KRISHNA

KRISHNA C M

NARESH
BYRAPANENI
KOTA SUBBA RAO

NARESH
BYRAPANENI

B DEVANAND

ANANTAPUR

GUNTUR

GUNTUR

KURNOOL

KURNOOL
CHITTOOR

VIZIANAGARAM
YSR KADAPA
KURNOOL

YSR KADAPA

VIZIANAGARAM

GUNTUR

EAST GODAVARI

3/3
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HIGH COURT OF ANDHRA PRADESH
COURT NO. 16
THE HONOURABLE SRI JUSTICE R RAGHUNANDAN RAO
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1

10

11

AS/2964/2000

AS/2025/2002
1A 1/2002(CMP
15979/2002)

AS/629/2003
IA 2/2003(CMP
18772/2003)
IA 1/2003(CMP
13675/2003)

AS/1370/2003
IA 1/2003(CMP
14523/2003)

AS/1383/2003

AS/2046/2003

AS/1911/2004
IA 2/2004(CMP
4216/2004)

IA 1/2004(CMP
2056/2004)

AS/2039/2004

AS/2105/2004
IA 2/2004(ASMP
14816/2004)

IA 3/2004(ASMP
14817/2004)

AS/2312/2004
IA 1/2004(CMP
9924/2004)

AS/2330/2004
IA 3/2004(ASMP
11673/2004)

IA 4/2004(ASMP
11758/2004)

IA 2/2004(CMP
10554/2004)

G VASANTHA
RAYUDU

N (P) ANJANA DEVI
SATYANARAYANA

V SUBRAHMANYAM

P GANGA RAMI
REDDY

N SRIRAM MURTHY
D GEETHA

NIMMAGADDA
SATYANARAYANA

S AV RATNAM

P RAJKUMAR

V S R ANJANEYALU

G RAMA GOPAL

B SOMASEKHAR

CH RAVINDRA BABU

MP
CHANDRAMOULI

M V DURGA PRASAD

M SIVANANDA
KUMAR

KARRI MURALI
KRISHNA

K MANIK PRABHU

S KHADER
MOHIDDIN

P DURGA PRASAD
AV SESHA SAI

VISAKHAPATNAM

EAST GODAVARI

KRISHNA

ANANTAPUR

SPS NELLORE

GUNTUR
EAST GODAVARI

YSR KADAPA

VISAKHAPATNAM

VISAKHAPATNAM

KRISHNA




AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 16-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

12

13

14
15

16

17

18

19

20

21

22

23

24

25
26
27

28

29

30

31

AS/10/2005

AS/26/2005

AS/203/2005

AS/239/2005

IA 3/2005(ASMP
13974/2005)
TRAS/902/2008

AS/246/2005

IA 1/2005(ASMP
2600/2005)

IA 1/2018

AS/136/2006

AS/574/2006
IA 1/2007(ASMP
397/2007)

AS/514/2007

AS/567/2007

IA 1/2007(ASMP
2441/2007)

IA 2/2007(ASMP
2467/2007)

AS/574/2007
IA 2/2007(ASMP
2243/2007)

AS/593/2007

AS/594/2007
IA 1/2008(ASMP
72/2008)

AS/676/2007
IA 1/2012(ASMP
1470/2012)

AS/683/2007
AS/686/2007

AS/688/2007

AS/697/2007
IA 1/2012(ASMP
85/2012)

AS/46/2008

AS/294/2008
A 1/1998(CMP
9153/1998)

AS/304/2008
IA 2/2003(CMP
28935/2003)

V RAGHU M VENKATA
NARAYANA
KOWTURU PAVAN AMBADIPUDI
KUMAR SATYANARAYANA
O MANOHER REDDY S RAJAN
VL N G K MURTHY GODEY SATISH
GP FOR APPEALS K PRABHAKAR
RN HEMENDRANATH V SUBRAHMANYAM
REDDY
K CHIDAMBARAM T S RAYALU
V S R ANJANEYALU S RA] KUMAR
Y NAGAIAH

V S R ANJANEYALU

S AV RATNAM

KV SUBRAHMANYA
NARUSU

B PARAMESEWARA
RAO

B SVENKATA
RAMESH

K JYOTHI PRASAD

MADHAVA RAO
AMBADIPUDI

E VV S RAVI KUMAR
GODA RAMA

S SRIDHAR

K CHIDAMBARAM

M V DURGA PRASAD

M SIVANANDA
KUMAR

D V S SITA RAMA
RAJU

ARAVALA RAMA RAO

P KRISHNA
PRAKASH

KOWTURU PAVAN
KUMAR

V V ANIL KUMAR

AMBADIPUDI
SATYANARAYANA

C VR RUDRA
PRASAD

VV N NARAYANA
RAO
KALYAN CR

K SARVA BHOUMA
RAO

K HARA GOPAL

PRAKASAM

KRISHNA

VISAKHAPATNAM
EAST GODAVARI

WEST GODAVARI

KRISHNA

KRISHNA

GUNTUR

EAST GODAVARI

SRIKAKULAM

VISAKHAPATNAM

KRISHNA

KURNOOL

WEST GODAVARI
KRISHNA

EAST GODAVARI

VISAKHAPATNAM

EAST GODAVARI

EAST GODAVARI

EAST GODAVARI

2/3



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 16-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

32 AS/125/2009 N ASWARTHA G L NAGESWAR RAO YSR KADAPA
NARAYANA VB
SUBRAHMANYAM

3/3



apaga W

HIGH COURT OF ANDHRA PRADESH
COURT NO. 17
THE HONOURABLE SRI JUSTICE BATTU DEVANAND
To be Heard on Wednesday The 29* day of January 2020 (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)
FOR REFERENCE TO LOK ADAIAT

KOTA SUBBA RAO B VKRISHNA REDDY WEST GODAVARI

1 MACMA/2525/2006

IA 1/2006(MACMAMP
6042/2006)

2 MACMA/1437/2008 B PARAMESEWARA GUNTUR
RAO
3 MACMA/2166/2008 RAVI SHANKAR G SAINARAYANA  SRIKAKULAM
JANDHYALA RAO
4 MACMA/2549/2008 S DILIP JAYA RAM GUNTUR
5  MACMA/3133/2008 B PARAMESEWARA RAVI SHANKAR GUNTUR
RAO JANDHYALA
6  MACMA/3596/2008 B PARAMESEWARA RAVI SHANKAR GUNTUR
RAO JANDHYALA
7 MACMA/4567/2008 KOTA SUBBA RAO VENKATESWARLU  PRAKASAM
SANISETTY
MACMA/5473/2008 KOTA SUBBA RAO G SRAVAN KUMAR  KURNOOL
MACMA/3301/2009 N SUBBA RAO RAVI SHANKAR GUNTUR
IA 1/2009(MACMAMP JANDHYALA
4915/2009)
10  MACMA/1923/2010 TADDI NAGESWARA VIZIANAGARAM
RAO
11 MACMA/664/2011 RAVI SHANKAR VENKATESWARLU  GUNTUR
IA 1/2009(MACMAMP JANDHYALA POSANI
5844/2009)
TA 2/2009(MACMAMP
5937/2009)
12 MACMA/748/2011 B PARAMESEWARA N MOHAN KRISHNA GUNTUR
RAO S PRANATHI
13 MACMA/849/2011 KOTA SUBBA RAO CHITTOOR
IA 2/2011(MACMAMP
1575/2011)
14 MACMA/908/2011 KOTA SUBBA RAO N SRIHARI WEST GODAVARI
15 MACMA/920/2011 RAVI SHANKAR A K KISHORE REDDY WEST GODAVARI
JANDHYALA
16  MACMA/924/2011 RAVI SHANKAR A K KISHORE REDDY WEST GODAVARI

JANDHYALA

13



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 17-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

17

18

19
20

21

22

23

24

25

26

27

28

29

MACMA/2349/2011
IA 3/2011(MACMAMP
3573/2011)

IA 1/2011(MACMAMP
889/2011)

MACMA/112/2012

IA 1/2011(MACMAMP
2287/2011)

IA 3/2011(MACMAMP
5747/2011)

MACMA/670/2012

MACMA/707/2012
IA 2/2012(MACMAMP
6061/2012)

MACMA/905/2012

IA 3/2012(MACMAMP
1854/2012)

IA 2/2012(MACMAMP
970/2012)

IA 1/2012(MACMAMP
869/2012)

MACMA/1216/2012
IA 1/2011(MACMAMP
1401/2011)

IA 2/2011(MACMAMP
1624/2011)

MACMA/1347/2012
IA 1/2011(MACMAMP
1942/2011)

MACMA/1911/2012
IA 1/2012(MACMAMP
42/2012)

IA 3/2012(MACMAMP
3284/2012)

MACMA/2193/2012

MACMA/2466/2012

MACMA/2948/2012
IA 1/2012(MACMAMP
5932/2012)

MACMA/3124/2012
IA 2/2012(MACMAMP
4560/2012)

IA 3/2012(MACMAMP
6480/2012)

IA 1/2012(MACMAMP
4263/2012)

MACMA/3582/2012
IA 1/2011(MACMAMP
4087/2011)

IA 2/2012(MACMAMP
7548/2012)

IA 2/2011(MACMAMP
4171/2011)

RAVI SHANKAR
JANDHYALA

RAVI SHANKAR
JANDHYALA

S PRANATHI
V K NAIDU

RAVI SHANKAR
JANDHYALA

GUDI SRINIVASU

G L NAGESWAR RAO

S PRANATHI

RAVI SHANKAR
JANDHYALA

RAVI SHANKAR
JANDHYALA

KOTA SUBBA RAO

S PRANATHI

N MOHAN KRISHNA

D KODANDARAMI
REDDY

YSR KADAPA

A K KISHORE REDDY WEST GODAVARI

VIZIANAGARAM

KURITI BHASKARA  VISAKHAPATNAM
RAO

KOTI REDDY ANANTAPUR
IDAMAKANTI R2 UNSERVED,R 1 APPR 2
MAHESWARA RAO  APP

KUNCHEAM

KAMBHAMPATI WEST GODAVARI
RAMESH BABU

N MOHAN KRISHNA GUNTUR

B PARAMESEWARA GUNTUR
RAO

C S VENKATESH EAST GODAVARI
JAYANTI S C SEKHAR VISAKHAPATNAM

KAVITHA GOTTIPATI PRAKASAM

M KARIBASAIAH ANANTAPUR

D SURESH KUMAR  SPS NELLORE

2/3



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 17-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

30

31

32

33
34

35

36

37

38

39

40

MACMA/4270/2012
IA 3/2012(MACMAMP
7574/2012)

IA 1/2012(MACMAMP
1112/2012)

MACMA/4277/2012
MACMA/3658/2014

MACMA/2309/2013
IA 1/2013(MACMAMP
4967/2013)

MACMA/465/2014
MACMA/488/2014

MACMA/663/2014

MACMA/2389/2014

MACMA/2869/2014
IA 3/2014(MACMAMP
3254/2014)

MACMA/2987/2014
IA 3/2014(MACMAMP
5793/2014)

MACMA/15314/2015/(Filing

No.)

IA 8/2016(X0OB]
43470/2016)

IA 2/2016(MACMAMP
1447/2016)

IA 4/2016(MACMAMP
10826/2016)

MACMA/1990/2016
IA 1/2016(MACMAMP
2851/2016)

S PRANATHI

D RAVI KIRAN

SYED ABDUL KHADAR
S PRANATHI

D RAVI KIRAN

M B THIMMA REDDY

RAVI SHANKAR
JANDHYALA

RAVI SHANKAR
JANDHYALA

SYED ABDUL KHADAR

N MOHAN KRISHNA
S PRANATHI

Y V RAVI PRASAD

INENI VENKATA
PRASAD

NARASIMHA RAO
DAVULURI

K SATYANARAYAN
MURTHY(SC FOR
APSRTC)

E MARUTHI RAJA

N ASWARTHA
NARAYANA

RAVI SHANKAR
JANDHYALA

NARESH
BYRAPANENI
P S P SURESH
KUMAR

ANANTHA CHARY
KURELLA

MAHESWARA RAO
KUNCHEAM

MAHESWARA RAO
KUNCHEAM

KOTA SUBBA RAO
NARAM
NAGESWARA RAO

ANANTAPUR

WEST GODAVARI

WEST GODAVARI

ANANTAPUR
ANANTAPUR

KURNOOL

EAST GODAVARI

CHITTOOR

CHITTOOR

CHITTOOR

WEST GODAVARI

3/3



gy WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 18
THE HONOURABLE SRI JUSTICE D RAMESH
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

REFERRED TO LOK ADATAT

1 MACMA/2460/2006 A JAYA SANKARA V SAMBASIVA RAO KURNOOL
REDDY CHILUKURI
NARENDRA BABU
FOR REFERENCE TO 1L.OK ADAIAT
2 MACMA/109/2006 MAHESWARA RAO A KRISHNAM RAJU ANANTAPUR
KUNCHEAM
3 MACMA/338/2006 T S RAYALU M SATISH REDDY GUNTUR
IA A JAYANTHI
1/2005(MACMAMP
45772/2005)
IA
1/2006(MACMAMP
604/2006)
4 MACMA/571/2006 D VIJAYA CHANDRA B PARAMESEWARA CHITTOOR
1A 2/2018 REDDY RAO
1A 1/2018 G PURUSHOTHAM
RAO
5 MACMA/665/2006 KOTA SUBBA RAO M SREE RAMA SPS NELLORE
MURTHY
6 MACMA/705/2006 N SUBBA RAO GADE VENKATESWARA GUNTUR
RAO
B NAGA SAILAKSHMI
AV K S PRASAD
7 MACMA/720/2006 N V ANANTHA V VENKATARAMI EAST GODAVARI
KRISHNA REDDY
MACMA/760/2006 S RAM BABU S RA] KUMAR ANANTAPUR
MACMA/1479/2006 N S BHASKARA RAO K KISHOR KUMAR KURNOOL
REDDY
K SITA RAM
C PRAKASH REDDY
10 MACMA/1580/2006 P VINAYAKA SWAMY RV CHALAPATHI CHITTOOR
11 MACMA/1708/2006 SAI GANGADHAR AV K S PRASAD KRISHNA
CHAMARTY
12 MACMA/1723/2006 MAHESWARA RAO AV K S PRASAD ANANTAPUR

KUNCHEAM

13



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 18-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

13

14
15

16

17

18

19

20

21

22
23
24

25
26
27

28

29

30

31

MACMA/1744/2006
IA
1/2006(MACMAMP
3986/2006)

MACMA/1749/2006

MACMA/1760/2006
IA
1/2006(MACMAMP
3999/2006)

MACMA/1761/2006
IA
1/2006(MACMAMP
4000/2006)

MACMA/1896/2006

MACMA/2004/2006
MACMA/1896/2006

MACMA/2013/2006
IA
1/2006(MACMAMP
4579/2006)

IA
2/2006(MACMAMP
4688/2006)

MACMA/2031/2006
IA
1/2006(MACMAMP
4741/2006)

MACMA/2062/2006
IA
1/2006(MACMAMP
4820/2006)

MACMA/2063/2006
MACMA/2131/2006

MACMA/2134/2006
IA
1/2006(MACMAMP
4744/2006)

MACMA/2147/2006
MACMA/2195/2006
MACMA/2199/2006

MACMA/2200/2006

MACMA/2482/2006

MACMA/2493/2006

MACMA/2565/2006

N SUBBA RAO

C PRAKASH REDDY
S AGASTYA SHARMA

N SUBBA RAO

NARASIMHA RAO
GUDISEVA

M SRINIVASA RAO

G VISHWESHWAR
REDDY

S AV RATNAM

A ANASUYA

A ANASUYA
J M NAIDU
ARAVALA RAMA RAO

ARAVALA RAMA RAO
RV CHALAPATHI

B SIVA KESAVA
REDDY

ARAVALA RAMA RAO

VENKATESWARLU
SANISETTY

TV S PRABHAKARA
RAO

B V KRISHNA REDDY

J PRABHAKAR

PUSHPINDER KAUR
J JANAKIRAMI REDDY

PUSHPINDER KAUR

B NAGA SAILAKSHMI
A VK S PRASAD

NARASIMHA RAO
GUDISEVA

K CHIDAMBARAM

V DURGA

WV S RAJESWARI
AV K S PRASAD
N S BHASKARA RAO

V VENKATARAMI
REDDY

R MANMADHA REDDY
M SATISH REDDY
A JAYANTHI

B NAGA SAILAKSHMI
AV K S PRASAD

GUNTUR

KURNOOL
KURNOOL

GUNTUR

KRISHNA

KRISHNA

CHITTOOR

WEST GODAVARI

ANANTAPUR

ANANTAPUR
CHITTOOR
SRIKAKULAM

SRIKAKULAM
CHITTOOR
KURNOOL

SRIKAKULAM

PRAKASAM

EAST GODAVARI

WEST GODAVARI

2/3



AL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 18-FOR WEDNESDAY THE 29TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVA]

32

33

34

35

36

37
38

39

40

41

42
43
44

45

46

47

48

49

50

MACMA/1755/2007
IA 1/2000(CMP
1229/2000)

MACMA/1804/2007
MACMA/2020/2007

MACMA/2036/2007
MACMA/2101/2007

MACMA/1962/2009
MACMA/2864/2009

MACMA/3331/2009

MACMA/3334/2009

MACMA/3697/2009

MACMA/8/2010
MACMA/15/2010
MACMA/31/2010

MACMA/521/2010
IA
1/2012(MACMAMP
8240/2012)

IA
2/2012(MACMAMP
8241/2012)

1A 1/2018

MACMA/523/2010

MACMA/575/2010
IA
1/2010(MACMAMP
1524/2010)

MACMA/809/2010

MACMA/1899/2010

MACMA/1956/2010
IA
2/2010(MACMAMP
41770/2010)

S BHOOMA GOUD

ARAVALA RAMA RAO

A JAYA SANKARA
REDDY

A 'S C BOSE
S V MUNI REDDY

N SUBBA RAO
P BHASKAR

G RAMA MOHAN
REDDY

A ANASUYA

ANAND BABU
DRONANDULA

JAYANTI S C SEKHAR
N SUBBA RAO

YALLABANDI
RAMATIRTHA

S AV RATNAM

S AV RATNAM

MAHESWARA RAO
KUNCHEAM

A JAYANTHI

MAHESWARA RAO
KUNCHEAM

O UDAYA KUMAR

Y KISHORE BABU

GUDI SRINIVASU
AV K S PRASAD

N MOHAN KRISHNA

NARSI REDDY
TEEGALA
V DURGA

EAST GODAVARI

SRIKAKULAM
KURNOOL
GUNTUR
CHITTOOR

GUNTUR

RAMACHANDRAREDDY ANANTAPUR

GADI

N RAMA KRISHNA
INENI VENKATA
PRASAD

PUSHPINDER KAUR

VANGA ANITA
K ANANDA RAO

M S P KAMARAJU
GP FOR ARBITRATION

WARLU SAHADEVA
LAW ASSOCIATES

D KODANDARAMI
REDDY

YSR KADAPA

PRAKASAM

GUNTUR

VIZIANAGARAM
GUNTUR
CHITTOOR

CHITTOOR

YSR KADAPA

ANANTAPUR

YSR KADAPA

ANANTAPUR

CHITTOOR

3/3



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 19
THE HONOURABLE SRI JUSTICE NINALA JAYASURYA
To be Heard on Wednesday The 29" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 WP/18371/2011 U RAMANJANEYULU GP FOR FORESTS GUNTUR
2 WP/22114/2011 M/S BHARADWA] GP FOR FORESTS SPS NELLORE
ASSOCIATES GP FOR MINES AND
GEOLOGY
GP FOR REVENUE
3 WP/13702/2012 V'V N NARASIMHAM GP FOR FORESTS WEST GODAVARI
IA 8/2012(WPMP GP FOR FORESTS
75561/2012) (AP)
IA 1/2012(WVMP
2350/2012)
IA 5/2012(WPMP
74687/2012)
4 WP/21117/2012 M V HANUMANTHA GP FOR FORESTS VISAKHAPATNAM
RAO
5 WP/29640/2012 VEDULA SRINIVAS GP FOR FORESTS SRIKAKULAM
IA 1/2013(WVMP
255/2013)
6 WP/14718/2013 M VENKATA RAMANA  GP FOR FORESTS CHITTOOR
IA 4/2013(WPMP REDDY
79963/2013)
7 WP/21021/2013 Potturi Tulasi GP FOR FORESTS GUNTUR
IA 1/2013(WPMP Das(PARTY IN (AP)
25764/2013) PERSON)
IA 1/2017(WPMP
11365/2017)
8 WP/21394/2013 P NAGENDRA REDDY GP FOR FORESTS KRISHNA
IA 1/2013(WPMP (AP)
26177/2013)
9 WP/21627/2013 V JAGAPATHI GP FOR FORESTS CHITTOOR
IA 1/2013(WPMP
26492/2013)
10 WP/21640/2013 M VIDYAVATHI GP FOR FORESTS KRISHNA
IA 1/2013(WVMP
3022/2013)
11 WP/21663/2013 V JAGAPATHI GP FOR FORESTS CHITTOOR

IA 1/2013(WVMP
3147/2013)

1/4
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12

13

14

15

16

17

18

19

20

21

22

23

WP/21685/2013
IA 3/2013(WPMP
26557/2013)

IA 1/2013(WVMP
3266/2013)

IA 7/2013(WVMP
152456/2013)

WP/21740/2013
IA 1/2014(WVMP
1151/2014)

WP/22418/2013
IA 1/2013(WVMP
3416/2013)

WP/22486/2013
IA 2/2013(WPMP
27580/2013)

IA 1/2013(WVMP
3428/2013)

WP/22848/2013
IA 1/2013(WPMP
28021/2013)

WP/23154/2013
IA 1/2016(WVMP
4395/2016)

WP/23538/2013
IA 3/2013(WPMP
47582/2013)

IA 1/2014(WVMP
913/2014)

IA 1/2013(WPMP
28930/2013)

IA 1/2016(WVMP
3986/2016)

WP/23665/2013
IA 2/2013(WPMP
29093/2013)

IA 5/2013(WVMP
152455/2013)

IA 1/2013(WVMP
3264/2013)

WP/24532/2013
IA 1/2013(WVMP
4092/2013)

WP/26450/2013
IA 1/2014(WPMP
4496/2014)

WP/29326/2013
IA 2/2013(WPMP
41371/2013)

IA 1/2016(WVMP
2419/2016)

WP/12806/2014
IA 1/2014(WVMP
2244/2014)

O MANOHER REDDY

V UMA DEVI
K SARVA BHOUMA

RAO

M VIDYAVATHI

M VIDYAVATHI
PRABHU NATH

VASIREDDY

PANNALA SRINIVAS

V JAGAPATHI

M SOLOMON RAJU

S V MUNI REDDY

KOWTURU PAVAN
KUMAR

VENKATA SAI
KRISHNA PONNURU

GP FOR FORESTS

GP FOR FORESTS

GP FOR FORESTS

GP FOR FORESTS
K LAKSHMAN (AST
SOL GEN)

GP FOR FORESTS
K LAKSHMAN (AST
SOL GEN)

GP FOR FORESTS
GP FOR FORESTS
(AP)

GPFOR FORESTS
GP/FOR MINES AND
GEOLOGY

GP FOR INDUSTRIES
COMMERCE (AP)

GP FOR REVENUE
GP FOR INDUSTRIES
& COMMERCE (AP)

GP FOR FORESTS
GP FOR FORESTS
(AP)

GP FOR FORESTS

GP FOR FORESTS
GP FOR REVENUE

GP FOR FORESTS
SURESH KUMAR
POTTURI

GP FOR FORESTS
(AP)

GP FOR FORESTS
GP FOR FORESTS
(AP)

CHITTOOR

VIZIANAGARAM

WEST GODAVARI

WEST GODAVARI

KRISHNA

KRISHNA

SRIKAKULAM

CHITTOOR

VISAKHAPATNAM

CHITTOOR

KRISHNA

ANANTAPUR
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24

25

26

27

28

29

30

31

32

33

34

35

36

37

WP/13032/2014
IA 1/2014(WPMP
16331/2014)

WP/14184/2014
IA 1/2014(WPMP
17668/2014)

WP/15677/2014
IA 1/2014(WVMP
2775/2014)

WP/18249/2014
IA 1/2014(WVMP
2781/2014)

WP/19873/2014
IA 1/2014(WPMP
24901/2014)

IA 2/2014(WPMP
24902/2014)

WP/20708/2014
IA 1/2014(WPMP
25958/2014)

WP/24800/2014
IA 1/2014(WPMP
31045/2014)

WP/25176/2014
IA 1/2014(WPMP
31480/2014)

IA 3/2014(WPMP
40390/2014)

WP/29743/2014
IA 1/2014(WPMP
37131/2014)

IA 1/2016(WPMP
42265/2016)

WP/12161/2015
IA 1/2015(WVMP
2078/2015)

WP/12166/2015
IA 1/2015(WVMP
1866/2015)

WP/12255/2015
IA 1/2015(WVMP
1870/2015)

WP/12424/2015
IA 1/2015(WVMP
1868/2015)

WP/12429/2015
IA 1/2015(WVMP
1876/2015)

M/S INDUS LAW FIRM

D SURESH KUMAR

C M RVELU

V RAVICHANDRAN

RAJA REDDY KONETI

P HEMACHANDRA

V RAVICHANDRAN

P KAMLAKAR

VANKANI
MALLESHAM

N SIVA REDDY

N SIVA REDDY

N SIVA REDDY

N SIVA REDDY

N SIVA REDDY

GP FOR FORESTS

GP FOR REVENUE
(AP)
GP FOR FORESTS
(AP)

GP FOR HOME (AP)

GP FOR FORESTS
GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR MINES AND

GEOLOGY (AP)

GP FOR FORESTS
(AP)

C SINDHU KUMARI

GP FOR FORESTS
(AP)

NIMMAGADDA
SATYANARAYANA
GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

CHITTOOR

KRISHNA

KRISHNA

KRISHNA

WEST GODAVARI

CHITTOOR

WEST GODAVARI

VISAKHAPATNAM

KRISHNA

EAST GODAVARI

EAST GODAVARI

EAST GODAVARI

EAST GODAVARI

EAST GODAVARI
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38

39

40

41

42

43

44

45

46

47

438

49

50

WP/12838/2015
IA 1/2016(WVMP
2334/2016)

WP/13152/2015
IA 1/2015(WPMP
17269/2015)

WP/14612/2015
IA 1/2016(WVMP
1187/2016)

IA 4/2015(WPMP
79880/2015)

WP/18553/2015
A 3/2015(WPMP
32733/2015)

IA 4/2015(WPMP
32734/2015)

WP/24148/2015
IA 1/2015(WPMP
31320/2015)

WP/24556/2015
IA 1/2015(WVMP
4034/2015)

WP/12545/2016
IA 2/2016(WPMP
15723/2016)

IA 1/2016(WVMP
2704/2016)

WP/14873/2016
IA 1/2016(WVMP
4693/2016)

IA 2/2016(WPMP
18486/2016)

WP/14943/2016
IA 1/2016(WVMP
2700/2016)

WP/14945/2016
IA 1/2016(WVMP
2702/2016)

WP/19150/2016
IA 1/2016(WVMP
3584/2016)

WP/21393/2016
IA 1/2016(WPMP
26267/2016)

WP/21866/2016
IA 1/2016(WVMP
3715/2016)

REDDY VENKATA
RAMANA

N SIVA REDDY

CH B R P SEKHAR

GODEY SATISH

M A K MUKHEED
VENKAT REDDY

DONTHI REDDY

SITA RAM CHAPARLA

M PHANI KUMAR

K JYOTHI PRASAD

K JYOTHI PRASAD

D PANDURANGA
REDDY

GP FOR FORESTS (AP)

I K ANNAPURNA

K LAKSHMAN (AST  VIZIANAGARAM

SOL GEN)
GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR REVENUE
(AP)
GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FORREVENUE
(AP)
GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR FORESTS
(AP)

GP FOR MINES AND

GEOLOGY (AP)

GP FOR FORESTS
(AP)

EAST GODAVARI

KRISHNA

WEST GODAVARI

ANANTAPUR

WEST GODAVARI

CHITTOOR

KRISHNA

EAST GODAVARI

EAST GODAVARI

CHITTOOR

CHITTOOR

KRISHNA

4/4
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